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INSPECTION REPORT 

Subject: Inspection of solid waste dumping site of 

Municipality Harda  

Reference: Instructions given by the Regional Officer dated 

19/01/2023. 

Regarding the improvement work being done by 

Municipal Council Harda at the dumping site solid waste of 

Municipality Harda, the inspection of the dumping site was 

done by the undersigned on 19.01.2023 in compliance of 

order dated 14/12/2022 passed by the Hon’ble NGT, 

Principal Bench in Case no. 523/2022 (Syed Mohd Ali 

Chishti vs. State of MP and others). Mr. Vivek Dwivedi, 

Deputy Engineer and Mr. Rakesh Choubey, Revenue 

Inspector were present on behalf of Municipal Council 

Harda during the inspection. During the inspection the 

following situation was found:  

1. Dumping Site Ward no. 31 is located near Mukti Dham.

Barbed wire fencing has been done around the dumping

site to prevent the movement of stray animals.
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2. Material Recovery Center located near the dumping site

with a capacity of 12 Tons/day which was found fully

functional. Before the storage of waste at the dumping

site, Manure was found to be prepared through

biocomposting after separating the municipal waste to

be collected from Harda town.

3. After composting in the Material Recovery Center, only

the inert waste was found to be sent to the dumping site

for dumping.

4. No animals were seen at the dumping site during the

inspection and keeping in mind the safety of the

personnel working in the Material Recovery Center, gum-

boots, helmets and hand gloves were being provided.

5. No burning of any kind of waste was found at the

dumping site and near the site.

6. Photographs taken during the inspection are attached.

The inspection report is forwarded to you for further 

action.  

SD 

(Dr. Anand Dwivedi) 
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Scientist 

Regional Officer, M.P.P.C.B, Mandideep 

(TRUE TYPED COPY)
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